
t~'* or 'ba_ ~_.~ ~ o~; 
m.abl1eatAce ~.1 ~'. ,~6r 
ip .fnd.~derJ.t a~ ~ OOD ... auped.~ 
status and dessa~lon and nonCOl1tinuance 
ot external intervention Or inter-
ference against it. May I know 
whether it is a fact that there are 
other nation, who also agree basically 
on these there postulates? U so, 
whether the Government of India pro-
poses. to convene a conference of all 
those nations who basically agree 
with these steps and work out a 
workable package approach to so~ve 
the Afghan problem? 

SHRI P. V. NARASIMHA RAO: It 
is not just a question ot calling for a 
conference and passing a resolution. 
This can be dont:; this has been done 
but with no effect. We are a little more 
seriously involved in this because we 
are in this region. We want that 
there should be DO confrontation; there 
should not be further tension. First, 
we wanted to see that ,there was no 
further escalation of the tension. To 
some extent, we have been succeeding 
in that. Now the stage is set for 
making some effort to de-escalate the 
tension. That cannot be done by pas-
sing a resolution Or gathering certain 
like-minded countries on this issue. 
That will have to be done by under-
taking an effort to get the immediately 
concerned coun tries to agree on some 
contours of a formula, if not the for-
mula itself in all details. That is 
what we are trying to do at the mo-
ment. I cannot say that we have 
been succeeding in this particular 
aspect. But I am still hopeful that 
the time will come when there will 
be success in our effort. 

SHRI CHANDRAJIT YADAV: My 
question is in regard to recognition of 
Kampuchea. The Minister has said 
that it is under active consideration. 
Actually, he has been saying that for 
quite some time. 

SHRI P. V. NARASlMHA RAO: Do 
you want me to say 'very active'? 

SEmI CHANDRAJIT 
want you to lay cyea' 

YADAV: I 
and not 'ver~" 

actt¥et • You. have ~ all thOit -
.... I think you must Ctmle to soma 
conclue1on& I am _yin. that In .p.te 
of the fact that the Goveaunent of 
India agree, that all those factor. that 
are required for recognition of a coun .. 
try, are there, an impression tar gGlllg 
on that in yo,ur eagerness to improve 
your relations with China~becau$e 

China's stand is different; they do DOt 
want IncUa to recognise lCampuchea-
unnecessary delay is being made 
though there is almost total un.anindty 
in this House that Kampuchea should 
be recognised? 

SHRI P. V. NARASIMHA RAO: I 
would only request Chandrajitji not to 
give China the credit which it does 
not deserve on this issue. ~ 

SHRI XAVIER ARAKAL: Has it 
come to the notice of the Government 
that certain hon. Members have visit-
ed that country and have made some 
pronouncements there? 

SHRI P. V. NARASIMHA RAO~ 
Hon. Members of Parliament, he 
means? 

SHRr XA V',IER ARAKAL: Yes, hon. 
Members of Parliament. They had 
visited these countries and made pro-
nouncements. Are those pronounce-
ments conducive to better relations or 
worsening relations with this country? 

SHRI P. V. NARASIMHA BAO: Sir, 
I must confess, I have not really 
applied my mind to the pronoWlce-
ments made by hon. Members outside 
the country, but I think if they had 
made any statements, they were only 
exercising their right of :free speech. 

Visit of Former lSUeU Forelp 
Mfnister 

+ 
*62. SHRl K. MALLANNA: 

SHRI K. PRADHANI: 
Will the Minister of EXTEntNAL 

AFFAIRS be pleased to state: 
(a) whether it is a fact that dOlllbts 

on the controversial visit of Moahe 
Dayan were set at reat by the Janata 



II JUNE 12, 1980 12 

and the Bharatiya Janata Party. sources 
who eonfb:1ned that the Israeli leader 
did vialt Mew Delhi in January, 1979 
and had talb with the then Prime 
Minister Shri Morarji Desai and the 
then Foreign - Minister 5hri Atal 
Bibari Vajpayee spread over two 
days and all together lasting nearly 
five-hours ; 

(b) if so, whether the leader of 
Bharatiy.a. Janata Party Shri Atal 
Bihari Vajpayee has also commented 
in this regard; and 

(c) if so, the details regarding the 
Visit of !lVIoshe Dayan the Israeli 
leader? 

THE MINISTltR OF EXTERNAL 
AFFAIRS (SHRI P V. NARASIl'4HA 
RAO): (a) to (c). First reports re-
garding a visit bY Moshe Dayan to 
India appeared on April 27, 1979 in a 
New York newspaper "Ne-ws and Cine 
India" stating that Mohse Dayan 
visited India in 1978. In June 1979, 
Israeli Radio announced that Foreign 
Minister Moshe Dayan visited India 
secretly in 1977. On 14 June, 1979, 
'the Israeli Foreign Ministry denied 
this report. When these reports were 
brought to the attention of the then 
Foreign Minister Shri Atal Behari 
Vaapayee, he instructed the then 
Foreign Secretary on June 18, 1979, 
that, if asked, we should deny this 
report and furtner that he was not 
aware of any such secret visit. 

This matter again appeared in ne·NS-
paper on April 12, 1980, when a report 
datelined Tel Aviv, April 11, appeared 
in Indian newspapers stating that 
Moshe Dayan. secretly flew to India in 
1978 and met the then Prime Minister 
Morarji Desai. On April 13, 1980, 
Shri Morarji Desai said that he had 
no comments to offer. On 14th April, 
1980, Shri AtaI Bihari Vajpayee totally 
denied the reported visit of Moshe 
Dayan. 

Based upon information which the 
Government was in possession of, 
Prime Minister, Smt. Indira Gandhi 
stated on May 10 that Moshe Dayan 
had visited India secretly during the 

Janata rule. Thereafter in various 
statements made by the leader ot the 
Janata and the Bharatiya Janata Party, 
including Shri Morarj i Desai and Shrl 
AtaI Biharl Vajpayee, they have ad. 
mitted that a secret visit by MOSlle 
Dayan did take place. According to 
Sbri Atal Bihari Vajpayee, the visit 
took place in 1978. On the salne day, 
Shri Morarji Desai told newsmen in 
Bombay that he and Shri Atal Bihari 
Vajpayee had met Mosbe Dayan in 
early 1978. Dr. Subramaniam Swamy 
in a statement made at Bhopal con- \ 
firmed Moshe Dayan's visit and said 
that it had taken place around Janu-
ary 1979. 

According to Government's infor-
matiO:l Moshe Dayan visited India in 
August' 1971 evidently at the instance 
of Shri Morarji Desai and Shri AtaI 
Bihari Vajpayee, inasmuch as he lan-
ded in Bombay and was flowll to New 
Delhi by an IAF aircraft. Shri Desai 
and Shri Vajpayee met M·oshe Dayan 
at 1, Akbar Road in the evening of 
August 15, 1977. Moshe Dayan left for 
Bombay, again by an IAF aircraft, 
at 12.45 hours en August 16, 1977. 

While we have complete informa-
tion about Moshe Dayan's visit to 
Delhi in August 1977, the statements 
of the leaders of the Janata and the 
Bharatiya J anata Party point to the 
possibility of more visits than ..Jne-
viz. one in 1977, another in 1978 and 
perhaps a third in 1979. 

SHRI K. MALLANNA: I thought it 
was only one visit to India in 1978, 
but the statement of the hon. Minis-
ter discloses three visit according to 
the leaders of the opposition. 

The secret and controversial visit .)f 
Moshe Dayan was leaked out by a US 
weekly , News and Cine India under 
the headline "India declines to back 
in Middle East". Then it was pub-
lished in Israeli papers. The spokes-
man of the External Affairs Ministry 
was not responsive. There are contr~­
versial versions regarding this visit. 
The then External Affair Minister iD 
the Janata rule denied the fact, and 
described the Israeli pewspaper report 
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as absuttd. The tnen Prime Minister 
of the Janata Party said he had no 
comments. In the meanwhile, Dr. 
Subramaniam Swamy intervenes and 
exposes both the Prime Minister alld 
the External Affairs Minister. Then 
the truth came out in different ways. 

MR. SPEAKER: You put the ques-
tion. 

SHRI K. MALLANNA: Then the 
External Affairs Minister said that Mr. 
Dayan had visited India on his way 
back from Nepal. The version of 
the then Prme Minister gave details in 
his press conference. General Dayan 
had in the beginning of 1978 sent him 
a message ... 

MR. SPEAKER: I will disallow it. 

SHRI K. MALLANNA: These are 
very important facts... through a 
p"erson working in 'ndia that he wan-
ted to meet hiln In connection with 
Ind'~_Israeli pence. 

MR. SPEAKER: You have to put 
'the question. 

SHRI K. MALLANNA: I will put 
the question. This is very important 
because there were no diplomatic rela-
tions between the two countries, and 
we do not know who the middleman 
is, whether he 1s a businessman who 
is connected with Kanti Desai. 

MR. SPEAKER: I am not going to 
all·o'w this. This is too much. I dis-
allow this question. Mr. Pradhani. 

SHRI K. MALLANNA: I am putting 
the question. 

MR. SPEAKER: You are not putting 
the question, and you are taking all 
the time. 

SHRI K. MALLANNA: In the I~ir­

cumstances, is it not fact that India's 
credibility has oeen lost and suspicion 
has been aroused among the people of 
India and other countries, especially 
the Arab countries? It it not a fact 
that it amounts to a breach of trust, 

having met the Foreign Minister vf a 
country with which our relations are 
not cordial? 

MR. SPEAKER: This could have 
been done without all those prelimi ... 
nary remarks. Nothing more .than 
that. You are going out of the way. 

SHRI P. V. NARASIMHA RAO: To 
the pointed questi·on put by the hon. 
Member, my answer is in the aftirllUl-
tive, that our image bas suffered. 

SHRI K. MALLANNA: Second .;up-
plementary. 

MR. SPEAKER: No, I am not gOIng 
to allow. 

SHRI K. MALLANNA: Is it a fact 
that the J anata Pa1rty and the Israeli 
GovernmJent entered into a secret 
pact or secret agre'cmcnt and if so, 
what 8.lre the dei3ils? Is it also a 
fact that because of the secret ag\ee-
ment, an impression has been created 
that they have deviated from the fore-
ign policies of non-alIgnment and lJy 
the time it was to be implemented, the 
effect was that Libya had stopped oil 
supplies and the Gulf countries real.ted 
sharply and our relationship with the 
Arab countries was strained. 

SHRI P. V. NARASIMHA RAO= I 
am not aware of any secret agreement 
ha vlng been cOL1cluded If there had 
been any secret agre~ment, it is so 
secret that vV'e do not know anything 
about it. That is all I can say_ 

SHRI K. PRADHANI: It has be~n 
stated in the reply that Moshe Dayan 
arrived in New Delhi by an IAF air-
craft. There are press reports to the 
effect that RAW men received him at 
Bombay and the CBI Chief escorted 
him to New Delhi on one occasion. 
From this, I presume that this is an 
official secret visit. May I know from 
the Minister whether there is any re-
cord or whether any information 19 

available from the RAW or CBI in this 
regard? 
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SHRI P. V. NAtRASIMHA RAO: It 
would not be proper for me to divulge 
all the sources of our information while 
answering questions. I have placed 
before the House the full information 
in the form it is needed and in the 
form it is relevant to answer the ques-
tion. 

SHRI JAGDISH TYTLER: What the 
Foreign Minister has just stated has 
exposed the credibility of Shri Vaj-
payee, who was the then Foreign 
Min~ster. It also shows the damage that 
our country might have suffered. There 
are a few questions which I would like 
the Foreign Minister to reply on the 
basis of records available, if any. 

(a) What are the circumstances 
which led to the secret visit to India 
by Moshe Dayan? 

This is a very specific question. 

(b) Was there any political compul-
sion,-mind you, when I say political 
compulsion, it is not our own country's 
compulsion, but the compulsion of the 
party which was then in power-
which made the then Prime Minister 
and his Minister of External Affairs to 
engage in bilateral discussions with 
Mr. Dayan, particularly in the context 
of our relations with Israel which has 
neither been warm nor formal? 

(c) Whether the approval of his se-
cret visit coupled with the VIP treat-
ment accorded was a fore-runner for 
recognition of Israel or anything else 
from which secretly they may have 
been benefited; and 

(d) If so, at what level the diploma-
tic relations had been settled? 

SHRI P. V. NARASlMHA RAO: 
From the records available in the Ex-
ternal Affairs Ministry, I am afraid 
I ,\vould not be able to answer any of 
these questions. Whatever was avail-
able, I have already included in the 
original answer. When I said that 
there were certain reports emanating 
from certain sources about his visit; 
.after receiving those reports, they 
were brought to the notice of the then 
Foreign Minister, who said that be did 
not know and he also instructed the-

External Affairs Ministry to say thal 
they too did not know. Beyond that, 
we . have nothing to base any answer 
on. 

SHRI BHAGWAT JHA AZAD:. 
Since no record is available in the 
Ministry a bou t the discussion may I 
know whether the Governme'nt has 
asked the ex-Foreign :~nnister and 
the Ex-Prime Minister as to what 
they discussed, whether they discuss-
ed a.ny lOve affairs or any matter of" 
national interest? To put it on the. 
recor~ as to what they discussed, we: 
must ask them. 

MR. SPEAKER: How did you come 
to that conclusion? 

SHRI BHAGWAT JHA AZAD: I c:tlTh 
·only giving a few probabilities. Did 
they discuss any matter which they 
thought it best far India or any matter 
of Israel national interest or any mat-
ter of United States national interest?" 
Did they discuss love, their own, indi-

, vidual or collective? Did they write-
anything on record Or not? 

SHRI P. V. NARASIMHA RAO: 
In the absence of records, Mr~ 
Bhagwat Jha Azad's guess is as good. 
as anybody e:se's. What I would like 
to say is, ~when We have a discussion 
officially with foreign dignitaries 
every word is recorded because our 
memories cannot be depended upon 
for all time. If there had been a 
meeting, say, 10 years ago with the 
then FOTeign Minister Or the then 
Prime Minister, we would certainly 
have records of th"')se talks and we 
could glean from them what exactly 
had happened to the largest extent 
possible. But in this case, it so hap-
pened that we have not a scrap of 
paper, not a word anywhere in the 
External Affairs Ministry from which. 
we could even try to reC'~nstruct 
anything. 

SHRI RAM JETHMALANI: Will· 
the hon. Minister be pleased to tell 
us (a) whether after the Chinese-
invasion, the Government of Israel' 
made a gift to this- country of a ship--
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load of arms which Pandit Jawahar-
lal Nebru gratefully accepted ..... ., 
(Interruptions) 

SHRI BHAGWAT JHA AZAD: Let 
him put a relevant question. All- .... 
(Interruptions) 

SHRI RAM JETHMALANI: Sir, 
YOu protect me against this. 

MR. SPEAKER: Does it have any 
connection with the. question? 

SHRI RAM JETHMALANI: Yes. I 
will tel} you how it arises. '. (Inter-
ruptions) 

MR. SPEAKER: You are not gOing 
to be judge. I will judge it. 

SHRI INDRAJIT GUPTA: Let the 
Minister reply. Why ~hould they 
sht.)ut? 

SHRI RAM JETHMALANI: It 
shows that secret meetings are. a 
recognised part of international 
diplomacy. It shows that those who 
talk of these meetings in public are 
guilty of violating the Official Secrets 
Act and are guilty of acting again to 
the interest of the nation. 

MR. SPEAKER: You put a ques-
tion. (Interruption) 

SHRI RAM JETHMALANI: They 
go on talking of Mr. Vajpayee's vera-
city. But when somebOdy talks of 
their lack of complete veracity and 
honesty this is the kind of disturb-, 
ance they make. 

Let me put the question. Is it a 
fact that in the wake of the Chinese 
invasion, the Government of Israel 
made a gift to this country of a ship-
load of arms ... 

SHRI BHAGWAT JHA AZAD: 
How is it relewnt? 

SHRI RAM JETHM:ALANI: You 
will know it. 

·Expunged as ordered by the Ohair. 

SHRI BHAGWAT JHA AZAD: 
Don't shout here. This is not a court. 
Don't talk·... and ask irrelevant. 
questions here. 

SHRI RAM JE'rHMALANI:. Please 
use par liamentary language. I am 
not spe.aking •........ You are. 
speaking'" ....... . 

MR. SPEAKER: 
question now. 

You put your 

SHRI RAM JETHMALANI: He-
should withdraw that· ...... word-

MR. SPEAKER: I do not allow this.. 
kind of thing. That is not the way, 
the hone Members should behave. 

SHRI BHAGWAT JHA AZAD: 
Y·ou must not allow an irre~evant 
question. 

MR. SPEAKER: Mr. Ram Jethma .. 
lani, please be relevant. You please 
connect your question in relevance 
to this Question. 

SHRI RAM JETHMALANI: Unles!J. 
you hear the wh~le question, you 
cannot find out what is the relevance 
of this question. 

SHRI BHAGWAT JHA AZAD!" 
This is not about' a shipload of arms, 

SHRI RAM JETHMALANI: I want 
to know whether this acceptance of 
the gift was kept a closely guarded 
secret and whether when it became. 
kn'~wn, every Oppo~ition party help-
ed to keep it a secret and Mrs. 
Gandhi, when asked, spoke a - .... 
that she had made purchases from a 
comp.any incorporated in Israel .... 
( In te-rruptions) 

SHRI BHATWAT JHA AZAD: Her 
cannot say, •..... 

MR SPEAKER: The word •..... 
should be expunged; it is unparlia-



Oral An8'Wers JUNE 12, 1980 Ora.l A,n.aWeT$ 20 

mentrary. (Interruptions). It is irre-
levant; it is unparliamentary. This 
~~as to' be expunged. 

AN HON. MEMBER: The whole 
thing IIhould be expunged. (Inter-

Tuptions) 

SHR! RAM JETHMALANI: She 
made an incorrect statement that she 
had made these purchases from a 
company incorporated in Israel .... 
(Interruptions) 

MR. SPEAKER: The Foreign Minis-
1er will answer it. 

THE MINISTER OF STATE IN 
"THE MINISTRY OF RAILWAYS 

(SHRI C. K. JAFFER SHARIEF) : 
All that is irrelevant should be ex-
punged. (Interruptions) 

MR. SPEAKER: PleaSe sit down. 
This is not the way. Why do you get 
up like this? Why don't ~.)u sit 
-down? 

SHRI P. V. NARASIMHA RAD 
Tose-

SHRI RAM JETIfMALANI: I have 
not yet finished. She made an in-
correct statement that the purchases 
were made from a company incor-
porated in Israel. Even though the 
statement was known to be, incorrect, 
every Member of the OpJX)sition in 
this country helped to sustain that 
untrue statement. nobody exposed it, 
because national interests required it 
to be cancealed. 

I want, finally, to ask: is the hon. 
Minister aware that between 1950 
and 1955 ... (Interruptions) 

SHRI C. K. JAFFER SHAR,IEF: It 
is not relevant I am on a point of 
order. 

MR. SPEAKER: Mr. Jethmalani, 
you are, not putting a relevant ques-
tion. 

SHtU RAM JETHMALANt: Kind-
ly hear me, Sir. Between 1950 and 
1955.. (Intern£ptions) 

SHRI C. K. JAFFER SHARIEF: 
This is irrelevant. Whatever he has 
said out of context of the Question 
should be expunged. 

THE MINISTER OF STATE: IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
On 'a point of order. Rule. 50, part 
(2). May I read it, with yOlJr 
permission? It is very clear. 

PROF. MADffiJ DANDAVATE: 
During Question Hour, there can be 
no point of order. 

MR. SPEAKER: I will not allow 
this. I will listen to him and then I 
will overrule. That *...... part 
should be expunged. It is unparlia-
mentary. 

SHRI RAM JETHMALANI: I say 
incorrect statement. Lastly, is it or 
is ]t not true" .. " (Interruptions) 

MR. SPEAKER: Why do you in-
terrupt the hon. Member? The 
Minister can answer it fully. 

SHRI RAM JE'THMALANI: Is it 
Or is it not true that secret meetings 
are a pai:t-a recognised part-of 
interl1'ational diplomacy just as 
Pandit Nehru, between 1950 and 1955, 
had a large number of secret meet-
ings with world statesmen and ulti-
mately brought about the independ-
enCe of Austria? 

SHRI P. V. NARASIMHA RAO: A 
generel question like that is not in 
order. What is relevant here is a 
particular meeting between certain 
persons in a particular setting. Now, 
the House wanted me to give the 
facts. I have given the mcts. It is 
for the House.. (Int,erruptions) 

S,HRI RAM JET'H1\1:ALANI: I am 
saYing, there is nt,) question of credi-

-------
* Expunged as ordered by the Chair. 
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bility. It is a part, a recognised part, 
d internatlonal diplomacy •... (Inter. 
-ruptions) 

SHRl P. V. NARASIMHA RAO: It 
may be their view. I have plac,ed 
before the HOUse the considered view 
of this Government. Now we are 
dealing with our friends in the Arab 
countries, we are dealing with the 
PLO. They have been our very good 
'friends, and we would like to con-
tinue. this friendship fOr all time to 
come. (Interruptions) In this con-
text, this is the considered opinion of 
the Government. If ~.)me one does 
not agree with this opinion, I am not 
forcing him to agree. 

SHRI RAM JE~ALANI: He has 
not answered a single question. 

SHRI R. L. BHATIA: Like a coy 
maiden, Mr. Vajpayee invited Moshe 
Dayan, had a secret meeting and then 
denied it. In the field of diplomacy 
he was trying in an amateurish way 
his genuine non-alignment .... 

MR. SPEAKER: Please put your 
question. 

SHRT R. L. BHATIA: May I ask 
the Minister whether it is a fact that 
apart from the press reports he had 
any written communication between 
V'<ljpayeeji and Morarji Desai and 
secondly whether it has affected our 
relations with the Arab countries. 

MR. SPEAKER: It has already 
been answered. 

SHRI P. V. NARASIMHA RAO· It 
has not affected our relations. But 
it is something which rou1d affect 
our re~ations. We have tried to make 
amends at the earliest and I am quite 
sure that this exposure in this House 
has been in the rilght direction .... 
( Interruptions) 

SHRI AT AL BIHAR! V AJP AYEE': 
I would like to make a personal 
explana tion. 

MR. SPE~ER: Tbat I will allow. 

SHRI mUARD() FALEIRO: 
Though incidentally or occasionally 
from time to time secret m.eetings do 
take place, in history we have never 
known of any secret meetings bet-
ween a Floreign Minister at one coun-
try with a Prime Minister and 
Foreign Minister of another country 
with which there are no diplomatic 
relations. This is the policy .... 

MR. SPEAKER: That is a state-
ment of fact. You please. put your 
question. ." (ilnterruptions) Please 
don't Interrupt him. 

SHRI ED'UARD() FALEIRO: 
Evidence points out that this was a 
move to support the Sadat-Israeli 
plot to finish off the Arab countries. 
May I know whether the governnlent 
and the Minister will look into this 
and particularly, the Minist~r will 
look into this and satisfy himself that 
the pro-Israeli lobby in this country 
and partic.u~arly. in his Ministry 
WhICh 'vas inv~lved of which I can 
give evidence, will be kept in check, 
if not totally smashed? We do not 
want the Minister to be vindictive 
but We want the Minister to keep 
this pro-Israeli lobby in his Mints1ry 
and elsewhere under check so that 
it will not jeoparadise our relatioos 
with the Arabs. 

SHRI p. V. NARASIMHA RAO: I 
do not know of any lobby pro this or 
pro that in the Ministry. hey are 
all officials of the Ministry. They 
work wherever they are asked to 
work and On whichever desk they 
are asked to work and to whichever 
country they are asked to go, they 
go as AmbasS'Bdors or other function-
aries. But about the angle which the 
hon. Member bas posed here, I would 
only say that T am not aware of any 
such thing, but I cannot ignore it if 
any such thing comes to my notice. 

tit IRZ(;f fqtu ~ : ~~, 
~-'\SfCfTir it ~,~ cri .n: ~ ;nlr 
f~ tflIT ~ I (~) If q'~ ~ ~ 
~ fifi '.ft ~ Cflffl fm f~ -rt '1'rof 
;:r(f ~ I q ~ ~ if' ~ ", q 
~ Cfi'( '11it ~ I (""1M) ~ ~ 
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If" ~ IITWr '" t "#fi(~~ ~if~ 
it ~ ~ 1ffIW ~ ,__. 1ft WT 
~ • , ~ ~, fd1r Wi it; ;ffif 
, ~ ~ ~ ~ ~, ~ tw-~ 
~~ t I ~ it .. ,ftR14~ rnTW, 
~~ ~~, "{WT 1f7.O', iJl~ ~T1:: 
ttt ~ qqT 1IT I ~ lm ~ (fiI" ~ 
;r(f ~, arar ~ lit ~r ~ if ~ 
;n;r t ~ ~ ~ "(T"Ii4f" ~T\T 
~ ifi"T ~ ~ i!ffT I 1f~ i$T ~ 
1fRn ~ srm ~ m"f ~ it ~ >:tifi) 
~ .. ~ pT , (~ .... ) 4" ~ ~ 
iI\~ wi' fi tf~ ~~ t~WI 
(Interruptions) I am on a Personal 
explanation. r am entitled ~") offer 
an explanation. ... (Interruptions) 

:MR. SPEAKER: Order, order. J 
have to decide it.... (Interruptions) 

MR. SPEAKER: You may ask for 
Personal Explanation. 

SHRI JYOTIRMOY BOSU: I rise 
On a point of order. I am giving Y'Ju 
an instance. (Interruptions) 

MR. SPEAKER: Why don't all of 
You sit? This is not the way. Under 
Rule 357, 'A Member may, with the 
permission of the Speaker, m'9.ke a 
personal explanation although there 
is n.~ question before the House' ... 

You come with y'our Personal Ex-
planation and I will give you the 
permission. 

SHRI JYOTIRMOY BOSU: When 
Shri Lalit Narain Mishra asked for 
pe.rmission to give his Personal Ex-
planation, instantly, he was allowed. 
(Interruptions) . 

SHRr ATAL BEHAR! VAJPAYEE: 
All right. I wil not give per~onal 
explanation now. But, will you allow 
me to put a Supplementary? 

'4' sqf .... ~.'~ ~~ ;rr~ it t!tT1' I 
~ ~ atT ~~) -at tJ;ifi ~ ~I 

ap.fI' q " ~ t fit\" ~m ~lff;; iffr 
~ ~ ~ ~ 'tfr stf~ !til ~ 
;iif CI11IT •••• (.Innw ) 

qlfr ~ "~= WIfII)f iI1IT I 
MR. SPEAkER: Why don't you 

maintain decorum in the House. This 
is not the W~Y. 

.n "nt tqro -n1l'(lfl: a-m ~ 
n ~ t , ~ ~ ("f"rn' tiI'if 5fII"PI" qit 
~ ~ ;ftfa- ~ rn fo:nnr1 ~ aTlti ~ "'" 
lfi1: T-'8' llTerT lfi'f ~;r-Fi' z:mn ...-r fit1n" ~ .. 
am' ~. ~ l1lf1t~, fertw 1{eff -. ifRf 
qo ",,) ~ ~f(f iff~ t ~r.n=rr t, 'RT 
\3'i:r ~ ~~ f~ ~ ~ ~ 
2fi~ ? 

"li ""0 ~o ~~ ~: \TT~ ~r 
srf6"\lT Ifi) m ~r ~ fIffiT (OI'~r ~ fifi' 
~ fmt ;:~ ~ f~i ~"{ it f~ 
,~. Ifr I ifiI' ~ ~ Iffa' f;Jfi ~ \ift' 
~ ~ ~ ~ ~ f~ ~ iti tfRf iIFI' .:n 
~ lf~ ~, ~ fW ~ IfiT 1f~ 
ifi~ ~ ~ •••• (aron,,) ..... 

SHRI EDUARDO FALEIRO: 
rose. . . .. (Interruptions) 

MR. SPEAKER: The Minister is 
replying-not you. 

.n qo)o ","0 ~ '(1'.: ~ ~ 
~ arft it ~ ~, ;r~, :;f) ~ ~~ I 

SHRr CHANDRAJEET YADAV: 
It is now an established fact that. 
Moshe Dayan Visited this country; 
also he came in an IAF plane. It 
means this was arranged by the Gov-
ernment of India. Also the meeting 
took place at the official residence of 
the, Prime Minister. (Interruptions). 
Since this meeting took place at the 
official residence Of the Prime Minis-
ter, this creates a suspidon. This 
shows that it was a political mission_ 
And the government of India was a 
party to it. It provided him with a 
plane and he met at the official re-
sidE:'l1ce of the Prime Minister ~ 
But no record was kept. This 
country's relationship with the other 
countries politically and, in fact, this 
country's credibility, as the Minister 
has gaid, has gone down. Now our 
image has been tarnished. Will the-
Minister be pleased to state whether 
he would get into touch with the 
Israeli Government, by whatever 
method he wants because they have· 
their Consulate in Bombay and be-
cause a serious matter is involved in 
it as no record has been kept about 
that me,eting, to find out what was. 
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"that secret meeting about, w~t took 
place there and what was the matter 
discussed in that meeting? 

SHRI P. V. NARASIMRA RAO': 
We will find out but not by the 
method suggested by the hon'ble. 
Member. 

SHRI INDRAJIT GUPrA: Mr. 
Vajpayee just now in the questJon 
that he asked prefixed it by saying 
that Moshe Dayan came here without 
any invitation from the government 
and he carne on his own. In the 
statesman Mr. Vejpayee is quoted as 
'Saying-I do not know whether it is 
correct Or not-that Moshe Dayan 
came to India on his own initiative 
incogniu> and without any prior 
knowledge of the External .A1f9irs 
Ministry. Now what I want to know 
is because the hon'ble Minister in his 
main reply said tnat the records of 
the Ministry d() offer a basis for 
conjecturing or surmlising that visits 
were made not once but three times, 
viz., 1977, 1978 and 1979. 

SHRI P. V. NARASIMHA RAO: I 
did not say that. What I said was 
that while we have complete infor-
mation about Moshe Dayan's visit to 
Delhi in August 1977 the statements 
of the leaders of Janata and BJP 
have given different dates and I have 
no,) reason to dis-believe their me-
mory. Therefore, it points to the 
possiblity of more visits than one. 

SHRr INDRAJIT GUPTA: Sir, I 
had not completed my question. I 
want to know fp')m whatever the 
e,vidence that is in the possession of 
the Ministry does tt substantiate Mr. 
Vajpayee's or other Janata govern-
ment )l1inisters' contention that Moshe 
Dayan's visit was not known before 
hand to the Government of India. 
That they had not invited him. That he 
came on his own that he came incog-
nito and no arrangements were made 
from the government side. What 
does your record show? 

SImI P V. NARASIMHA BAO: I 
want to draw the distinction of govern-

ment as such in some other Ministry 
and the Ministry of External Affairs. 
So far as the Ministry of External 
Affairs is conemed I have already 
submitted that beyond tha~ particular 
aspect where the then Foreigti Minis-
ter was asked by the Ministry about 
these reports emanating from diffe-
rent sources and the instructions 
which he gave beyond that the Minis-
try does not possess any evidence or 
record Of acy kind, but it is obvious 
that as Moshe Dayan came by our own 
IAF aircraft and naturally his coming 
here was overseen by the functiona-· 
ties of the Government of India, 1 
cannot say that the Government as 
such can plead ignorance. 

SHRI JYOTIRMOY BOSU: Sir, this 
sort of secret visits are not unknown 
to us. Mrs Gandhi went to meet Mr. 
Kisinger in· Teheran in 1974. Will the 
hon 'bIe Minister kindly tell us since 
the matter has come on the floor of 
this HOUSe as to what specific propo-
sals came from Moshe Dayan; and 
secondly what exactly the:' then 
government and the Prime Minister 
told Moshe Dayan in reply? 

l 

SHRI P. V. NARASIMHA RAO: I 
have no information on that. No re-
cords are available. In the absence 
of records I cannot imagine things 
and tell the House. I have said in so 
many words that nO record on that as- " 
pect or of any kind is available. 

WRITTEN ANSWERS TO QUES-
TIONS 

Bangladesh Intrusion into Indian 
Territory 

*63. SHRI AJOY BISWAS: 

Will the Minister of EXTE'RNAJ.... 
AFFAIRS be ple~sed to state: 

(a) how many times the Banglac 

desh nationals haVe intruded into the 
Muhuri Charland of Belonia Sub-Divi-
sion in Tripura this: year; and 

(b) whefuer the Bangladesh Gov-
ernment have given any compensation 
to the affected people? 




